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THE GAUHATI HIGH COURT A,T GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZOMM AND ARUNACHAL PRADESH)

ORDER
,E

Dated Guwahati, the .I... June, 2023

No. HC.V- 92l2O2Ol 4 A O /Estt. ## Hon'ble the Chief Justice has been pleased to grant

flnancial up-gradation under the Modified Assured Career Progression (MACP) Scheme to the

following Officer and staff of this Registry for the year 2023 in accordance with the Notifications of

Government of Assam No. FPC.12l2OL714 dated 6th July, 2017 and No. FPC.12l2}t7lPtlts dated 7th

February, 2020t

By order,

Sd/- Smti Ayaruta Ajitsaria

Memo No. HC.V-9Z|2O2Ol 4gollEstt. #

REGISTRAR GENERAL
?eni^^.l. Saea

a 2_/(,/L7
Dated o.6.lootzozs

Copy for information and necessary action to : -

1. The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29.

7. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur, Guwahati, Assam.

3. The Registrar (Vigilance/Admn./ludl.), Gauhati High Court, Guwahati.

4. The Registrar cum Principal Secretary to Hon'ble the Chief Justice, Gauhati High Court,

Guwahati.
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Name of the Benefited
Employee(s)

sRr/sMT.

Present
Designation(s) of
the Employee (s)

Modified Assured
Career Progression
Scheme (MACPS)

Entitlement

Date From
which

Benefit will be
Effective from

(w.e.O

1 NIVEDITA SINHA PRIVATE SECRETARY 1 Increment 01.01.2023

2 AJOY CHANDRA SARMA FAX OPERATOR 1 Increment 01.01.2023

3 SIBENDRA ROY HEAD CHAUFFEUR 1 Increment 01.01.2023

4 MADAN TALUKDAR USHER 1 Increment 01.01.2023

5 DILIP KURI COURT ATTENDANT 1 Increment 01.01.2023

6 PURNIMA RAJAK COURT ATTENDANT 1 Increment 01.01.2023

7 SANAT BHATTA COURT ATTENDANT 1 Increment 01.01.2023



5'. The Secretary, Gauhati High Court Legal Seruices Authority (Committee), Gauhati High Court,

Guwahati

6. The Joint Registrar

11. The Assistant Registrar, Gauhati High Court, Guwahati,

12. The Librarian- cum- Research Officer, Gauhati High Court, Guwahati.

13. The Special Officer, Translation Wing, Gauhati High Court, Guwahati.

]fne Project Manager, Gauhati High Court, Guwahati with a request to upload this order in the

High Couft website under the appropriate Head.

15. The Court Manager, Gauhati High Court, Guwahati.

16. The Pvt. Secretary to Hon'ble Mr./Mrs. Justice

Guwahati.

, Gauhati High Court,

17. The Treasury Officer, Kamrup (Metro) Treasury, Guwahati-1

18. The Finance and Accounts Officer, Gauhati High Court, Guwahati

19. The AOJ (Accounts) Section. He is directed to ensure that it reflects on the service book(s).

20. The A.O.(J) Gauhati High Court, Guwahati.

21, The Court Officer No. I and II, Gauhati High Court, Guwahati.

22.The CA to the Registrar General, Gauhati High Court, Guwahati.

23. The CA to the Registrar (Establishment), Gauhati High Court, Guwahati.

24. The Person Concerned.

25. The High Court Notice Board, Gauhati High Court, Guwahati.

26. The Order File.
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REGISTRAR GENERAL
Rc>r)o^ J . S*Ea*, ( z_/6/zs
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Gauhati High Court, Guwahati.

7 . The Joint Secretary to the Govt. of Assam, Finance (SIU) Dept., Dispur, Guwahati-6

8, The Joint Secretary to the Govt. of Assam, Finance (Budget) Dept., Dispur, Guwahati-6

9. The Director of Accounts and Treasuries, Assam, Dispur, Guwahati-6

10. The Deputy Registrar , Gauhati High Court, Guwahati.


